
 GOVERNMENT OF INDIA 
MINISTRY OF TRIBAL AFFAIRS 

LOK SABHA 
UNSTARRED QUESTION NO- 2416 
TO BE ANSWERED ON- 13/03/2025 

  

FUNDS FOR TRIBAL WELFARE SCHEMES 
  

2416. SHRI ANANTA NAYAK:  
  

Will the Minister of TRIBAL AFFAIRS be pleased to state: 

(a) the details of total funds allocated and utilized for tribal welfare schemes across the country during the last five 
years, State-wise;  

(b) whether the Government has introduced any new initiatives to improve the livelihood and economic development 
of tribal communities, particularly in remote areas and if so, the details thereof; and 

(c) whether the Government has any proposal to establish more Tribal Research Institutes (TRIs) to study and 
document tribal heritage, culture and socio-economic challenges and if so, the details thereof?  

ANSWER 

MINISTER OF STATE FOR TRIBAL AFFAIRS 
(SHRI DURGADAS UIKEY) 
  

(a) Ministry of Tribal Affairs is implementing various schemes/programmes for the welfare and development of the 
Scheduled Tribes (STs) in the country. Details of State-wise funds allocated and utilized under the schemes of 
Ministry during the last five years is given at Annexure.  

(b) Ministry of Tribal Affairs has undertaken two missions for developmental of STs through convergence of funds 
available with different Ministries/Departments under DAPST namely-Pradhan Mantri Janjati Adivasi Nyay Maha 
Abhiyan (PM JANMAN) with total outlay of Rs. 24,104 crores and Dharti Aaba Janjatiya Gram Utkarsh Abhiyaan 
with total outlay of Rs.79,156 crores.  These missions have been launched for targeted development of PVTGs and 
STs in ST dominant villages respectively. Under PMJANMAN, funds are being provided for VDVKs and Multi-
Purpose Centres (MPCs). Under DAJGUA, convergence with Ministry of Skill Development and Entrepreneurship, 
Ministry of Agriculture & Farmer’ welfare, Department of Fisheries, Department of Animal Husbandry &Dairying 
for promoting livelihood opportunities for STs in tribal areas.   

Further, Ministry of Tribal Affairs through its two agencies namely Tribal Co-operative Marketing Development 
Federation of India (TRIFED) & National Scheduled Tribes Finance & Development Corporation (NSTFDC) have 
contributed significantly in promoting economic activities including entrepreneurship among the tribal communities.  

The Ministry is implementing the scheme ‘Pradhan Mantri Janjatiya Vikas Mission (PMJVM)’ through TRIFED 
which envisions to strengthen tribal entrepreneurship initiatives and to facilitate livelihood opportunities by 
promoting more efficient, equitable, self-managed, optimum use of natural resources, Agri / Minor Forest Produce 
(MFPs) / Non-farm produce. Under the scheme, financial support of INR 15.00 lakhs is provided to the State 
Governments for setting up of each Van Dhan Vikas Kendra (VDVKs) which are envisaged to be the centres of 
value addition activities of MFPs/Non-MFPs.  

National Scheduled Tribes Finance and Development Corporation (NSTFDC), a Central Public Sector Enterprise 
(CPSE) under the Ministry of Tribal Affairs, provides credit linkage by extending concessional loans to the eligible 



Scheduled Tribe persons for undertaking income generation activities/ self-employment thereby instilling the spirit 
of entrepreneurship. The prominent schemes of NSTFDC are Term Loan Scheme, Adivasi Mahila Sashaktikaran 
Yojana (AMSY), Micro Credit Scheme for Self Help Groups (MCF) and Adivasi Shiksha Rrinn Yojana (ASRY).  

(c) Ministry of Tribal Affairs extends financial support to Tribal Research Institute(s) that are under administrative 
control of State/UT Governments under Centrally Sponsored Scheme of “Support to Tribal Research Institute (TRI)” 
to strengthen infrastructural needs, research & documentation activities and training & capacity building 
programmes, organization of tribal festivals, yatras for promotion of unique cultural heritage and for promoting 
tourism. Further, exchange visits of tribals are also supported, so that the tribal culture practices, languages and ritual 
are preserved and disseminated. Presently, there are 29 Tribal Research Institute(s) under the administrative control 
of States/UTs Government. The subject matter of establishment of Tribal Research Institute comes under the 
purview of State/UT Governments.  

 

  

  

  

  

  

  

  

  

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



Annexure 

Annexure referred to in reply to part (a) of the Lok Sabha Unstarred Question No. 2416 for 
13.03.2025 by SHRI ANANTA NAYAK regarding “FUNDS FOR TRIBAL WELFARE SCHEMES” 

State-wise fund released and utilized under Pre-Matric scholarship Scheme for ST students 

(Rs. In Lakh) 
Sl. N

o 
State/ UT 2019-20 2020-21 2021-22 2022-23* 2023-24* 

Fund Rele
ased 

Utilize
d 

Fund Rele
ased 

Utilize
d 

Fund Rele
ased 

Utilize
d 

Fund Rele
ased 

Utilize
d 

Fund Rele
ased 

Utilize
d 

1 Andaman & N
icobar 

5.62 5.62 12.33 12.33 8.03 8.02 0.00 0.00 0.00 0.00 

2 Andhra Prades
h 

736.32 736.32 1433.81 1433.8
1 

3935.06 3935.0
6 

0.00 0.00 5700.16 5700.1
6 

3 Arunachal Pra
desh 

0.00 0.00 0.00 0.00 207.30 207.30 267.44 0.00 0.00 0.00 

4 Assam 0.00 0.00 17.27 17.27 102.19 102.19 107.41 107.41 187.50 187.50 
5 Bihar 7131.47 6888.4

3 
0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 

6 Chhattisgarh 4796.94 4796.9
4 

3541.54 3541.5
4 

0.00 0.00 0.00 0.00 5250.00 3745.5
7 

7 DNH & DD 38.49 38.49 234.00 234.00 206.62 0.00 0.00 0.00 0.00 0.00 
8 Daman & Diu 5.89 5.89 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 
9 Goa 80.56 80.56 41.35 41.35 0.00 0.00 108.18 108.18 52.50 52.50 
10 Gujarat 5248.34 5248.3

4 
2198.84 2198.8

4 
3689.18 3689.1

8 
5451.67 5451.6

7 
6200.00 6200.0

0 
11 Himachal Prad

esh 
83.92 83.92 91.87 91.87 0.00 0.00 79.02 79.02 110.00 101.09 

12 Jammu & Kas
hmir 

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 

13 Jharkhand 1514.49 1514.4
9 

0.00 0.00 3899.03 3899.0
3 

0.00 0.00 5700.00 0.00 

14 Karnataka 1846.92 1846.9
2 

0.00 0.00 1753.16 1753.1
6 

2370.04 2370.0
4 

3400.00 3400.0
0 

15 Kerala 287.31 287.31 116.56 116.56 347.07 347.07 0.00 0.00 436.46 380.18 
16 Ladakh 0.00 0.00 42.27 42.27 74.22 74.22 0.00 0.00 0.00 0.00 
17 Madhya Prade

sh 
7698.90 7698.9

0 
5429.34 5429.3

4 
11458.18 11458.

18 
12743.85 12743.

85 
0.00 0.00 

18 Maharashtra 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 
19 Manipur 443.33 220.26 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 
20 Meghalaya 0.00 0.00 0.00 0.00 0.00 0.00 115.48 115.48 0.00 0.00 
21 Mizoram 702.21 702.21 167.86 167.86 657.47 657.47 0.00 0.00 306.89 255.64 
22 Nagaland 0.00 0.00 60.75 54.32 0.00 0.00 0.00 0.00 0.00 0.00 
23 Odisha 6157.65 6157.6

5 
6944.96 6944.9

6 
5236.75 5236.7

5 
9397.06 9088.6

7 
0.00 0.00 

24 Puducherry 0.00 0.00 1.63 1.14 0.00 0.00 0.00 0.00 0.00 0.00 
25 Rajasthan 5346.97 5346.9

7 
3126.90 3126.9

0 
6234.34 6234.3

4 
3530.80 3530.8

0 
0.00 0.00 

26 Sikkim 3.57 3.57 9.41 9.41 0.00 0.00 17.84 0.46 0.00 0.00 
27 Tamil Nadu 589.74 589.74 241.00 241.00 546.55 546.55 404.46 404.46 362.34 362.34 
28 Telangana 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 150.00 0.00 
29 Tripura 386.18 386.18 252.09 252.09 58.55 58.55 1136.76 1136.7

6 
0.00 0.00 

30 Uttar Pradesh 0.00 0.00 0.00 0.00 88.17 0.00 0.00 0.00 0.00 0.00 
31 Uttarakhand 0.00 0.00 138.24 138.24 0.00 0.00 0.00 0.00 15.00 15.00 
32 West Bengal 894.18 894.18 788.22 788.22 912.51 912.51 0.00 0.00 2988.85 1487.3

5 
  Total 43999.00 43532.

89 
24890.24 24883.

32 
39414.37 39119.

57 
35730.00 35136.

80 
30859.70 21887.

33 
*Provisional 



 State-wise fund released and utilized under Post-Matric scholarship Scheme for ST 
students 

(Rs. In  Lakh) 
Sl. N

o 
State/ U
T 

2019-20 2020-21 2021-22 2022-23* 2023-24* 
Fund Re

leased 
Utilized Fund Re

leased 
Utilized Fund Re

leased 
Utilized Fund Re

leased 
Utilized Fund Re

leased 
Utilized 

1 Andama
n & Nic
obar 

11.34 11.34 13.29 13.29 10.35 10.35 0.00 0.00 0.00 0.00 

2 Andhra 
Pradesh 

7797.07 7797.07 6039.35 6039.35 8991.45 8991.45 13356.50 13356.50 11471.08 11471.08 

3 Arunach
al Prade
sh 

6113.41 6113.41 5712.96 5712.96 12360.50 12360.50 9616.49 9616.49 8000.00 8000.00 

4 Assam 4867.20 4867.20 5413.54 5413.54 1093.40 1093.40 6845.47 6845.47 3500.00 3500.00 
5 Bihar 1525.43 1525.43 708.22 708.22 0.00 0.00 0.00 0.00 0.00 0.00 
6 Chhattis

garh 
7022.69 7022.69 8790.24 8790.24 0.00 0.00 9330.35 9330.35 7125.00 7125.00 

7 DNH & 
DD 

88.66 88.66 3481.73 3481.73 0.00 0.00 0.00 0.00 403.75 403.73 

8 Daman 
& Diu 

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 

9 Goa 732.79 732.79 458.18 458.18 0.00 0.00 1187.23 1187.23 526.54 526.54 
10 Gujarat 14004.48 14004.48 22977.64 22977.64 46170.25 46170.25 24426.38 24426.38 35000.00 35000.00 
11 Himacha

l Prades
h 

2468.81 2468.81 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 

12 Jammu 
& Kash
mir 

1048.29 1048.29 805.44 805.44 0.00 0.00 683.57 683.57 746.25 746.25 

13 Jharkhan
d 

7862.86 7862.86 0.00 0.00 12654.88 12654.88 0.00 0.00 5310.66 5310.66 

14 Karnata
ka 

15003.43 15003.43 0.00 0.00 17080.51 17080.51 0.00 0.00 22556.05 22556.05 

15 Kerala 1641.52 1641.52 3285.25 3285.25 2516.49 2516.49 0.00 0.00 4689.34 4689.34 
16 Ladakh 0.00 0.00 738.00 738.00 2214.00 2214.00 1891.27 1891.27 596.25 596.25 
17 Madhya 

Pradesh 
12198.58 12198.58 12344.00 12344.00 24529.43 24529.43 27048.58 27048.58 35000.00 35000.00 

18 Maharas
htra 

15575.38 15575.38 18149.52 18149.52 19214.82 19214.82 9026.85 9026.85 57035.80 57035.80 

19 Manipur 6235.55 6235.55 2184.19 2184.19 4292.15 4292.15 4137.54 4137.54 3000.00 3000.00 
20 Meghala

ya 
0.00 0.00 0.00 0.00 2636.09 2636.09 14619.79 14619.79 8500.00 8500.00 

21 Mizora
m 

4415.78 4415.78 3446.82 3446.82 3874.64 3874.64 2590.31 2590.31 2500.00 2500.00 

22 Nagalan
d 

3268.73 3268.73 3226.37 3226.37 4435.75 4435.75 3608.43 3608.43 3500.00 3500.00 

23 Odisha 16640.15 16640.15 19095.97 19095.97 21842.98 21842.98 17133.30 17133.30 13564.10 13564.10 
24 Puduche

rry 
0.00 0.00 19.56 2.32 0.00 0.00 0.00 0.00 0.00 0.00 

25 Rajastha
n 

25950.52 25950.52 25557.03 25557.03 13744.70 13744.70 18810.10 18810.10 22000.00 22000.00 

26 Sikkim 566.80 566.80 553.83 553.83 1036.28 1036.28 925.44 925.44 0.00 0.00 
27 Tamil N

adu 
5025.19 5025.19 3328.99 3328.99 4849.38 4849.38 2854.28 2854.28 2000.00 2000.00 

28 Telanga
na 

19610.60 19610.60 27297.83 27297.83 7503.90 7503.90 23851.18 23851.18 11250.00 11250.00 

29 Tripura 2355.78 2355.78 4804.98 4804.98 7188.77 7188.77 4522.33 4522.33 4000.00 3993.90 



30 Uttar Pr
adesh 

1822.71 1822.71 2218.67 2218.67 0.00 0.00 0.00 0.00 1000.00 1000.00 

31 Uttarakh
and 

0.00 0.00 0.00 0.00 3568.37 3568.37 0.00 0.00 187.50 187.50 

32 West Be
ngal 

2411.00 2411.00 2256.42 2256.42 3872.05 3872.05 0.00 0.00 3405.83 2262.78 

  Total 186264.7
5 

186264.7
5 

182908.0
2 

182890.7
8 

225681.1
3 

225681.1
3 

196465.3
9 

196465.3
9 

266868.1
5 

265718.9
8 

*Provisional 

  

State/UT-wise, sanction of funds under PM-JANMAN, Ministry-wise (as on 14.01.2025)* 
                                                                                                                                 (in Rs. Cr) 
S. 
No. 

Name of Stat
e 

MoRD (P
MAY-G) 

MoRD (
PMGSY
) 

MoHFW 
(NRHM) 

MoWCD (P
OSHAN 2.0
) 

MoE (
SSA) 

MoP (
RDSS) 

MN
RE 

MoC (Do
T-USOF) 

MoTA  
MP
Cs   

VD
VKs 

1 ANDHRA P
RADESH 

44.33 280.53 40.31 43.44 18.85 88.71 8.38 94.5 14.9
7 

3.10
5 

2 CHHATTIS
GARH 

200.63 1698.92 19.65 32.28 68.3 38.17 6.42 21.6 8.52 1.19
76 

3 GUJARAT 94.46 1.24 5.76 8.04 13.75 0 0 12.6 1.66 0.52
5 

4 JHARKHAN
D 

54.54 113.86 7.45 13.32 27.5 74.13 11.7
1 

4.5 0.62 1.43
8 

5 KARNATA
KA 

6.24 55.62 1.69 2.88 2.3 3.77 0.9 9 3.33 0.89
2 

6 KERALA 1.36 0.00 7.45 0.84 10.1 0.86 0 6.3 2.29 0.21
66 

7 MADHYA P
RADESH 

1575.11 836.21 25.07 111.24 117.3 143.39 10.3 18.9 25.9
9 

2.57
55 

8 MAHARAS
HTRA 

100.54 0.00 26.42 26.4 35.75 26.61 0 8.1 12.4
7 

1.81
2 

9 ODISHA 263.72 149.75 16.94 14.64 82.5 0 0 13.5 24.6
4 

1.77
65 

10 RAJASTHA
N 

167.68 68.86 2.03 10.8 9.2 40.34 0 0.9 3.33 4.32
96 

11 TAMIL NA
DU 

31.14 0.00 35.57 5.04 14.91 29.89 0 0.9 10.0
9 

1.20
15 

12 TELANGAN
A 

0 66.85 4.74 10.2 19.75 6.79 1.63 4.5 2.91 0.73
05 

13 TRIPURA 153.97 114.32 2.03 20.04 37.6 61.52 8.52 9 4.57 1.27 
14 UTTAR PRA

DESH 
2.04 0.00 0.68 0.12 5.5 1.1 0 0 0.83 0.15

95 
15 UTTARAKH

AND 
26.38 0.00 8.13 0.96 7.35 0.6 0 0 3.01 0.15

7 
16 WEST BEN

GAL 
0 0.00 4.74 0 0 0 0 0 0.00 0 

17 ANDAMAN 
& NICOBAR 

0 0.00 0 0 0 0 0 0 0.00 0.02
8 

18 MANIPUR 0 0.00 0 5.04 5.5 0 0 0 0.00 0 
19 BIHAR 0 0.00 0 5.88 0 0.28 0 0 0.00 0 
GRAND TOTA
L 

2722.14 3386.2 208.66 311.16 476.1
6 

516.16 47.8
6 

204.3 119.
24 

21.4
1 

*As per information from concerned Ministries / Departments. 
  
  



State-wise details of VDVKs and fund sanctioned 

  
S. 

No. 
State Total Number of VDVKs 

Sanctioned 
Amount Sanctioned (INR in 

Lakhs) 

1 Andhra Pradesh 
415 6,162.90 

2 Arunachal Pradesh 
106 1590 

3 Assam 
471 7065 

4 Chhattisgarh 
139 2085 

5 
Dadra & Nagar Haveli and 

Daman & Diu 
1 15 

6 Goa 
10 150 

7 Gujarat 
200 2895.65 

8 Himachal Pradesh 
4 55.5 

9 Jammu & Kashmir 
100 1457 

10 Ladakh 
10 150 

11 Jharkhand 
146 2174.7 

12 Karnataka 
140 2087.4 

13 Kerala 
44 597.25 

14 Madhya Pradesh 
126 1890 

15 Maharashtra 
264 3960 

16 Manipur 
200 2996.8 

17 Meghalaya 
169 2534.1 

18 Mizoram 
259 3806.55 

19 Nagaland 
284 4259.9 

20 Odisha 
170 2479.25 

21 Rajasthan 
479 7135.6 

22 Sikkim 
80 1169.05 

23 Tamil Nadu 
8 120 

24 Telangana 
17 255 

25 Tripura 
57 776 

26 Uttar Pradesh 
25 359.55 

27 Uttarakhand 
12 179.95 

28 West Bengal 
22 329.35 

TOTAL 
3958 58,736.50 



  
 State-wise details of funds released schemes of NSTFDC in the last five years 

  
Sl. No. State Amount of loan disbursed (In lakhs) 

1 Andhra Pradesh 17105.75 
2 Andaman Nicobar 245 

3 
Arunachal Pradesh 

  
2510.2 

4 
Assam 

  
103.22 

5 
Bihar 

  
14.54 

6 
Chhattisgarh 

  
3051.93 

7 Dadar & Nagar Haveli 4.55 
8 Goa 0.22 
9 Gujarat 7689.01 

10 Himachal Pradesh 0 
11 Jammu & Kashmir 127.32 
12 Jharkhand 3785.6 
13 Karnataka 3744.02 
14 Kerala 6961.6 
15 Lakshwadeep 2231.84 
16 Madhya Pradesh 0 
17 Maharashtra 17443 
18 Manipur 4595.6 
19 Meghalaya 322.86 
20 Mizoram 7871.93 
21 Nagaland 27386.51 
22 Odisha 5425.46 
23 Rajasthan 6976.06 
24 Sikkim 6526.72 
25 Tamil Nadu 432.2 
26 Telangana 4408.8 
27 Tripura 19013.36 
28 Uttarakhand 4930.59 
29 Uttar Pradesh 222.53 
30 West Bengal 4.92 
  Total 157713.4 

  

  

  

  

  
 
 
 



State-wise fund released and UC due under SCA to TSS/PMAAGY  
  

(Rs. In Lakh) 

S.No. Name of State 

SCA to TSS PMAAGY 
 Total      UC 
Due 

2019-20 2020-21 2021-22 2022-23* 2023-24* 2024-25* 
Fund 
released 

Fund 
released 

Fund 
released 

Fund 
released 

Fund 
released 

Fund 
released 

1 Andhra 
Pradesh 12470.5 4954.96 0 0 0 0 11947.05 

2 Arunachal 
Pradesh 9224.29 7015.5 733.68 0 0 0 733.68 

3 Assam 2710.08 4578.76 8743.02 11538.22 7182.38 5186.19 0 
4 Bihar 0 3106 774.44 0 0 0 3880.44 
5 Chhattisgarh 9415.53 8769.06 15595.8 23021.82 0 0 38617.62 
6 DNDD 0 0 0 173.23 0 0 173.23 
7 Goa 0 724.26 0 0 0 0 51.99 
8 Gujarat 8975.55 10786.4 15916.78 19401.76 0 0 28487.79 

9 Himachal 
Pradesh 2394.18 1367 377.03 288.09 0 0 297.57 

10 J & K 4509 0 0 932.39 0 0 932.39 
11 Ladakh 0 0 0 470.525 0 0 168.23 
12 Jharkhand 6201.49 7049.64 6531.79 6915.28 0 0 18327.73 
13 Karnataka 7434 0 2139.9 937.48 0 0 2253.83 
14 Kerala 0 459.15 0 0 61.19 0 0 

15 Madhya 
Pradesh 13415.25 0 12268.76 27694.54 0 0 28283.07 

16 Maharashtra 11929.09 0 0 13485.5 0 0 20541.68 
17 Manipur 1434.02 0 427.98 295.47 0 0 809.81 
18 Meghalaya 3788 328.25 0 3342.3 0 0 3374.8 
19 Mizoram 3140 1236.22 580.83 1818.605 1112.009 0 0 
20 Nagaland 2951.12 2846.14 886.53 2233.97 0 3827.44 13.01 
21 Odisha 8691.18 9010.42 2771.68 1001.24 3044.423 0 4739 
22 Rajasthan 11461.41 8662.66 7224.71 15269.66 0 0 19396.56 
23 Sikkim 0 0 0 0 0 0 82.56 
24 Tamil Nadu 450.56 377.47 285.32 285.62 855.805 0 307.57 
25 Telangana 5361.29 4191 2262.18 1681.035 0 0 343.06 
26 Tripura 1362.97 1173.3 631.78 904.48 2737.23 0 1756.25 
27 Uttarakhand 600 757.8 0 0 0 0 10.35 
28 Uttar Pradesh 779.91 508.83 0 0 0 0 1288.74 
29 West Bengal 5862.58 3746 0 3495.2 0 0 3495.2 

  Total 134562 81648.82 78499.21 135436.4 14993.04 9013.63 190313.2 
*Provisional 

  

  

  

 

 

 

 



Statement showing fund released and Utilization reported by States under Article 275(1) of Constitution (as o
n 07.03.2025) (Rs.in Lakh)  

         
S
. 
N 

States 2019-20 2020-21 2021-22 2022-23* 2023-24* 

    
Total 
Releas

e 

Utilizat
ion rep
orted b
y State 
Govt.  

Total 
Relea

se 

Utiliza
tion re
ported 
by Stat
e Govt. 

Total 
Relea

se 

Utiliza
tion re
ported 
by Stat
e Govt. 

Total 
Relea

se 

Utiliza
tion re
ported 
by Stat
e Govt. 

Total 
Releas

e 

Utiliza
tion re
ported 
by Stat
e Govt. 

1 Andhra Pr
adesh 8942.43 8942.43 2055.55 2055.55 2638.65 2555.70 0.00 -- 0.00 -- 

2 Arunachal 
Pradesh 13202.25 13202.25 6014.00 6014.00 9830.00 9830.00 7265.30 7265.30 6740.00 0.00 

3 Assam 10802.85 9927.80 4592.37 4033.345 2570.00
0 2252.20 2300.00 1408.96 3294.12 608.77 

4 Bihar 0.00 0.00 0.00 0.00 642.08 642.08 1001.01 184.01 871.24 0.00 

5 Chhattisga
rh 22500.77 22500.77 9976.24 9976.24 11604.0

2 11604.02 13578.4
3 13562.43 15676.77 0.00 

6 Goa 0.00 -- 0.00 -- 600.41 400.41 667.79 629.91 150.00 0.00 
7 Gujarat 16833.88 16583.88 5940.04 5637.87 6923.79 4629.36 7549.12 5758.03 4584.77 0.00 

8 Himachal 
Pradesh 5314.7 5314.70 1161.00 1297.00 1500.00 1350.00 1655.00 940.43 1696.45 364.57 

9 Jharkhand 11166.77 11166.77 10278.0
0 10278.00 12264.1

9 10715.62 6677.87 5642.87 14299.82 0.00 

10 Karnataka 10435.46 10435.46 3305.68 3305.68 3210.00 3210.00 4297.57 3529.70 4070.00 0.00 
11 Kerala 633.29 633.29 0.00 -- 0.00 -- 817.67 0.00 1910.44 0.00 

12 Madhya Pr
adesh 44938.92 44065.54 4279.78 3689.47 5319.10 3851.89 8438.75 2751.16 15741.70 0.00 

13 Maharasht
ra 23136.7 11704.74 4573.16 617.99 0.00 -- 0.00 -- 0.00 -- 

14 Manipur 6151.91 5351.91 0.00 -- 0.00 -- 1067.36 533.68 2456.35 0.00 

15 Meghalay
a 4799.53 4799.53 492.71 492.71 1595.25 1333.02 2904.84 1823.66 3127.29 1093.50 

16 Mizoram 6598.83 6598.83 1909.71 1909.71 2971.54 2971.54 1654.05 1654.05 2897.97 0.00 
17 Nagaland 6802.11 6802.11 1717.38 1717.38 3202.39 3202.39 5863.47 4952.50 5020.11 0.00 

18 Odisha 15110.66 15110.66 6304.62 6304.62 11382.0
5 11382.05 10150.5

5 10150.55 6870.56 0.00 

19 Rajasthan 15586.19 15586.19 9166.00 9166.00 10435.2
1 8795.80 11002.5

3 4594.26 8940.07 0.00 

20 Sikkim 3175.35 3175.35 516.00 389.65 2045.00 2045.00 720.38 220.86 1754.38 0.00 

21 Tamil Nad
u 6356.07 6276.12 0.00 -- 0.00 -- 0.00 1146.26 650.49 0.00 

22 Telangana 9973.28 9973.28 2517.00 2517.00 2050.00 2050.00 3114.46 3114.46 5169.00 2669.00 
23 Tripura 2952.63 2952.63 201.74 201.74 607.53 607.53 1294.71 827.34 4226.39 881.16 

24 Uttar Prad
esh 2760.71 2760.710 927.426 927.43 832.71 832.71 1135.82 1041.66 1353.63 0.00 

25 Uttarakha
nd 428.37 428.37 0.00 -- 100.65 7.47 306.02 12.05 964.05 0.00 

26 West Beng
al 12127.17 12127.17 4041.14 4041.14 0.00 -- 4186.50 3448.98 4744.40 0.00 

Grand Total 266140.8
3 

251830.4
9 

79969.5
5 74572.52 92324.5

7 84268.79 97649.2
0 75193.11 117210.0

0 5617.00 

*Provisional 

  

  



 DETAILS OF FUND RELEASED FUNDED DURING 2019-20 TO 2023-24 UNDER THE 
SCHEME OF 'GRANT IN AID TO VOLUNTARY ORGANIZATIONS WORKING FOR 

THE WELFARE OF SCHEDULED TRIBES' 
(Amount in Rs.) 

STATE/UT 2019-20 2020-21 2021-22 2022-23* 2023-24* 
ANDHRA 
PRADESH 10157218 5026080 16228664 18301307 9219195 
ARUNACHAL 
PRADESH 35595687 27184297 23778993 21390896 20573970 
ASSAM 6213405 4061646 18512478 21446016 12174669 
CHHATTISGAR
H 15948615 4900346 13036874 13841651 14064345 
DELHI - 1316151 1428775 831450 - 
GUJARAT 17888100 12098347 10403047 28473189 29916753 
HIMACHAL 
PRADESH 17953743 22425259 13154561 22602270 43721847 
JAMMU AND 
KASHMIR 1587901 4639377 2672910 3676230 - 
JHARKHAND 107514637 50136982 69711917 88190996 91875560 
KARNATAKA 25497469 11651044 22293781 29058597 24733453 
KERALA - 12082483 14281473 12947767 752581 
LADAKH - - 4308595 7432575 8453665 
MADHYA 
PRADESH 49199977 22388570 110269307 109112963 97555785 
MAHARASHTR
A 62859152 40257292 67398480 135880516 104752678 
MANIPUR 33097504 28092348 60202985 20753949 40608780 
MEGHALAYA 145347653 84500593 77602299 213205493 91483144 
MIZORAM 4711528 6963997 11151249 5150495 3869288 
ODISHA 293997570 153681894 242481660 204949463 409584484 
RAJASTHAN 17184495 18979922 10165582 26921415 21767514 
SIKKIM 3046526 946123 2718360 4681356 5315775 
TAMIL NADU 28908752 11703033 27473845 25030967 37729224 
TELANGANA 1096770 5481754 5664219 3999477 9697708 
TRIPURA 4656113 3354479 156271 9568845 4208501 
UTTAR 
PRADESH - 11222937 3220666 6149490 5102760 
UTTARAKHAN
D 1558170 4854462 6422488 11292690 4430032 
WEST BENGAL 64483189 47050584 57760521 47609937 116779436 

Total 
       94,85,04,17

4  
       59,50,00,00

0  
       89,25,00,00

0  
       1,09,25,00,00

0  
       1,20,83,71,14

7  
*Provisional 

  

  

  

 

 

  



 Details of fund released under the Scheme of ‘Support to Tribal Research Institutes’   
(Rs. in lakh)        

Sl. No 
State Fund Released 
  2019-20 2020-21 2021-22 2022-23* 2023-24* 

1 Andaman and Nicobar 0.00 0.00 0.00 0.00 0.00 
2 Andhra Pradesh 500.00 455.00 432.75 219.13 125.00 
3 Arunachal Pradesh 923.85 184.15 0.00 0.00 48.63 
4 Assam 235.64 0.00 0.00 0.00 0.00 
5 Chhattisgarh 0.00 0.00 189.04 113.43 250.00 
6 Gujarat 1719.06 0.00 0.00 0.00 0.00 
7 Himachal Pradesh 68.05 50.00 114.1 0.00 0.00 
8 Jammu And Kashmir 308.84 206.51 200 170.84 770.85 
9 Jharkhand 1654.50 0.00 13.92 164.96 417.03 

10 Karnataka 185.50 26.35 184.25 0.00 0.00 
11 Kerala 0.00 0.00 0.00 0.00 0.00 
12 Madhya Pradesh 0.00 447.00 484.58 0.00 143.08 
13 Maharashtra 141.00 0.00 0.00 0.00 0.00 
14 Manipur 877.00 0.00 0.00 0.00 0.00 
15 Mizoram 1512.00 1178.22 766.65 53.75 550.00 
16 Nagaland 275.00 0.00 85 205.000 400.00 
17 Odisha 780.04 503.00 644.76 313.15 600.00 
18 Rajasthan 0.00 8.89 215.34216 0.00 0.00 
19 Sikkim 82.50 144.00 273.3 0.00 0.00 
20 Tamil Nadu 0.00 0.00 135.09 0.00 25.00 
21 Telangana 557.25 375.75 548.95 0.00 0.00 
22 Tripura 335.52 0.00 44.29384 0.00 25.00 
23 Uttar Pradesh 0.00 35.15 89.25 0.00 0.00 
24 West Bengal 149.25 0.00 0 0.00 0.00 
25 Meghalaya 0.00 0.00 66.224 0.00 0.00 
26 Uttarakhand 693.00 2183.48 1400.75 0.00 948.01 
27 Goa 0.00 202.50 111.75 0.00 50.57 
28 Ladakh 0.00 0.00 0.00 0.00 0.00 
   Total 10998.00 6000.00 6000.00 1240.26 4353.17 

*Provisional 

 

***** 

 


